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Mr. Speaker: We are going to dis-
.cuss it now. It was a long statement 
I would have permitted it to be laid 
On the Table only. But I agreed to 
its being read because we nre taking 
up the Demands of the Home Ministry 
today. 

Shri Surendranath DWivedy (Ken-
drapara): It should be circulated. 

Mr. Speaker: Yes. There are some 
s,tatements placed on the Table along 
with this statement. Therefore, hon. 
Members may just go through those 
.tatemenb. 

Shri Hem Barua (Gauhati): We can 
seek a clarification even without see-
ing those statements, because the mat-
ter is so well known to us. 

Mr. Speaker: That would bl:' off the 
mark. 

I will get the statement circulated 
to all Members. 

SliM lIem Barua: May we seek a 
clarification' 

Mr. Speaker: During the debate 
that we are going to have. The hon. 
Member should realise that we are go-
ing to i ~  it today. 

DEMANDS FOR GRANTS--contd. 

MINISTRY OF EXTERNAL AFFAIRS-contd. 

Mr, Speaker: Further discussion 
and voting on the Demands for Grants 
of the Ministry of External Affairs 
and the cut motions moved thereon. 

The hon: P"ime Minister te reply. 

The Prime :lIini.,ter, Minister of Ex· 
temal Alfairs and Minister of Atomit 
Energy (Shri Jawaharlal Nehru): Ma! 
I ~  sitting, Sir? 

Mr. Speaker: Yes. 

SlIri Jawaharlal Nehru: Mr. 
SPl ~  I am glad of i~ debate on 
External Affairs and I have specially -

welcomed the criticisms made by the 
Opp03ition. 

Apart from the criticisms of admi-
nistration, there has, however, hardly 
been much said constructively about 
the present policies pursued. My han. 
colleague, Shri Lal Bahadur Shastri, 
has deaLt with many of these i ~ 
cisms. I propose to refer only to 
some major policy matters. 

We have to face today dilHcult 
questions. Many new problems hav!! 
arisen in the international sphere: The 
more difficult the problems we face, 
the more it is necessary that we 
should view them calmly and i ~ 

sionately and arrive at specific conclu-
sions. It does not help much merely 
to get excited about them, and to deal 
with them in an agitated way. 

Acharya Kripalani's speech showed 
that he is still tied up with the old 
happenings about Chinese attack aD 
Tibet an our attitude to it. These 
matters have been repeatedly disC1lS-
sed here, and I do not wish to go back 
to them at this stage. The position in 
the world has changed considerably in 
recent months, and we have to face 
the situation as it is. 

Acharya Kripalani's chief proposal 
appears to have been aimed at our 
giving up non-alignment. Non-align-
ment is not a basic policy of ours or 
of any country. It is our reaction to 
events, and more particularly, our de-
sire to maintain our independence of 
thought and action. It arose chiefly 
because of the two Power blocs head-
ed by the United States of America 
and the Soviet Union, and our desire 
not to get entangled with them. To 
some extent that continues, but many 
changes have taken place in these 
alignments. 

The USA and the Soviet Union fire 
not so bitterly opposed to each ~ 
as they were, and they are growing 
closer to each another. Among the 
two Power blocs, internal differences 
hav," arisen, and in some cases they 
amount almo,t to a split. Thus, thl! 
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[Shri Jawaharlal Nehru] 
Soviet Union and China, the two 
Conununist Powers, have practically 
separated from each other, and are 
bitterly opposed to each other. In 
the Western bloc, some difference. 
have also arisen. Meanwhile a large 
number of newly independent coun-
tries have come into existence, and 
most of them adhere to the policy of 
non-alignment. 

From any point of view, it would 
appear that non-alignment has not 
only succeeded in the past, but Is 
even more desirable today. It sur-
prises me, therefore, that Acharya 
Kripalani should at this stage oppose 
ii. 

Non-alignment is not merely not 
joining a military bloc, but it affects 
economic and other policies. It is es-
pecially psychological. We are on 
friendly terms with the leaders of 
these blocs, and are receiving subs-
tantial aid from them. To align our-
selves would be to tie ourselves with 
many of their policies, with which we 
may not agree. It would mean also 
lome kind of a break with our rela-
tions with the other group. That 
would be utterly lVroni. 

In addition, we have to remember 
that a ~  number of new i ~ 
as well as old ones are tied to this 
polli.cy of ~ i It would 
mealll our cutting ourselves adrift 
trom the main trends of world opi-
nion. 

As the House knows, It has 
decided to hold a conference of 
aligned countries later this year. 
is a desil'able development, and 
are wholly associated with it. 

been 
non-
This 

we 

Recently, the rift between thP 
Soviet Union and China has grown 
greatly. and the Soviets have criticis-
ed the Chinese invasion of India and 
Chin'a's policies. 

Shri Nath Pai has spoken vehe-
mently against OUr foreign policy, but 
his vehll1llencQ has been directed more 

to our administration and other mat-
ters. He has spoken like a prima 
donna. 1 might add that he has cri-
ticised the Annual Report of our 
Ministry. I must confess that this Re-
port leaves much to be desired. 

. Shri N ath Pai has laid great stress on 
the Report referring to the visit of 
our hockey team to Kabul. I may 
inform him that the visit of the 
hockey team at the Jashan time in 
Afghanistan was greatly appreciated 
by the Afghans, and has theretore con-
siderable importance. 

We are always concerned with the-
progress or otherwise of the confe-
renCe On disarmament, as this is of 
vital consequence to the world. For 
the present, however, our chief con-
cern ';5 about our two neighbours 
China and Pakistan. Some Members 
of the Opposition have accused us fre-
quently of surrender and appeasement 
both to China and Pakistan. I am 
most surprised to hear these charges. 
Strength does not lie in strong langu-
age and shouting, but in other mat-
ters. It is perfectly true that we 
want peacetul settlements of our 
troubles with China and Pakistan, 
and we shall endeavour to realise 
them, however difficult they may seem 
today. Taking a long distance view it 
is essential that we should exist 
peacefully with these two neighbOUr!! 
of ours, more particularly with Pak-
istan. We can not iive in conftict tor 
a long time to corne. I hope a time 
may come when India and Pakistan 
might draw closer to each other; there 
iR no other way. To talk ot exchange 
of population is, I think, utterly 
wrong. Not only would it be an ex-
traordinarily difficult undertaking 
but it will not Rolve our problems. 
The two countries would face each 
other as. bitter (nemies, threatening 
each other's existence. I do not know 
what the leaders of Pakistan have in 
view apart from their present i ~  
I have 'a feeling that both Pakistan 
and China have larger objectives in 
view in regard to India. I do not 
think that either ot them will be &bIt> 
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to achieve these objectives and we 
shall have to be prepared for aI, 
attempts on their part and to gain 
them. It is clear that peaceful set-
tlemen ts of these conflicts would be 
desirable but such settlements ~  

be in keeping with the honour and 
integrity of India. That is an essen-
tial aspects to be borne in mind al-
ways. Keeping that in mind we 
should always strive for peaceful set-
tlements. 

In re.gard to China we have made 
it clear-and Parliament has approved 
of it-that if the Colombo proposals 
are accepted by China, we shaH be 
prepared to discuss with them our 
conflict and disputes. In this matter I 
should like to make clear one deve-
lopment which took place some time 
ago. This was referred to by Mrs. 
Bandaranaik; in one Of her recent let-
ters to Us we are asked that if the 
Chinese vacated all their posts in the 
dentilitarised area in Ladak would we 
consider this a fulfilment of the Co-
lombo proposals. This was first men-
tioned to me by two representatives of 
Lord Russell who came to me last 
summer. To them. I answeTed that we 
mi.ght be prepared consider this pro-
posal if Ohilna made it. Since then no 
such proposal has been made by China. 
In the Colombo proposals it was stat-
ed that in this demilitarised area of 
Ladak both parties should have by 
agreement an equaJ number Of posts. 
It was possi:ble to consider that this 
was sati.sfied if both parties by agree-
ment decided ~  have no posts at all 
in this area. I had clearly stated to 
Lord Russells' representatives and 
later to Mrs. Bandaranaika that this 
could be considered by us if a pro-
per approach was made to UI by 
China. No such approach hal been 
made and, therefore, the position re-
mains the same as before. 

In reprd to Ja.lwrta Coniterenre 
which is now being held, Achal-ya 
Ranga baa !laken sirong objection to 
OUll" participation in this Conference 
hecause China would also be there. 
I am wholly unable to accept this 

argument. It would mean cuttiJJJg our-
selves away from impor'..an, interna-
tional con!eren<:es becausf: China may 
happen to be there. It would mean 
some kind of discourtesy to the many 
other nations that went there and took 
part in it. Shri Nath Pai, has, I think, 
said that we had decided not to go 
to it and at the last moment sent on41 
of our Ministers to it. Tha·t is quite 
w1true. r do not think that at any 
time I had said that we would not at-
tend the conference. What I had pro-
bably said was that I personally 
would not go there. It was our inten-
tion to send our team under the lea-
dership of Deputy Minister of Exter-
nal Affairs. A few days before the 
Conference, We decided to send tht: 
Ministcr of Food and i ~  

Sardar Swaran Singh, as the leader of 
our team, and I am glad t1hat he 
agreed to go. There wa s thus no 
question of our not going lhere, but 
only as to who should go. The Jakarta 
CoI1lfeil"ence is being attended by 1I 

la,rge nwnber Of representatives of 
countries, and Sardar Swar8Jl Singh is 
takin, a leading part in it. 

Shrl Nath Pal (Rajapur): You told 
Parliament many times and l.ast time 
also you said that you did not think 
that it would 00 useful for Us to go or 
that any purpose would be served by 
aur attending that Conferencc. 

Shrl lawaharlal Nehru: I have oot 
i()t the words I used. I may have 
SIIid at that time that it W& nat de-
cided to hold it. It was decided long 
after that. When it was decided 
recently to hold that conference and 
we knew a large number countries 
will go. we had no choice. We felt 
we ought to go and put forward our 
point of view. 

Shrl Barl Vishnu Kamath (Hoshan-
gla:bad): The Prime Minister has oftetn 
said that he prefers a Belgrade type 
of conference to a Bandung type of 
conference. He has never favoured a 
Bandung type 01 conference. 
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not corre<:t. However, I will not deal 
With ~  Press reparts, as I hope to 
see hLlIl SOOn and discuss these mat-
ters. 

Shrl Jawaharlal Nehru: 
thing not to favour it; but 
""ther thing to boycott it. 

It is one 
it. is ~ 

There was no question, thus, of our 
not going there. We sihoull'! go there 
and Sardar Swaran Singh is taking a 
leadiJIlg part in it. Not to go there for 
·us would have been to miss an impor-
tant opportunity to put forth our 
view and to some extent influen<:e the 
-conference. 

In regard to Pakistan, it has been 
a big grief to me that ill-will and con-
flict should, l'ontinue between Idia 
and Pakistan. in spite of our efforts. 
We had hoped that this background 
will gradually disappear and we 
would be able to live at peace with 
~  other. Unfortunate:y. it has con-
i ~  all these years and I do not 

know when v'e shall be ahlr· to live 
normal and pC'ace1'ul li\·c',· .. Kashmir 
has been one of the caUjl·s. But I 
am convinced the cause, must lie 
deeper, and probably thi, conflict will 
<:ontinue unless we oan succeed in 
somehow. removing that hatred and 
fear complex. 

With the coming of China as more 
Or less an aliy of Pakistan, Pakistan 
has become even mere aggressive. I do 
now know what secret understanding 
th"y have come to with each other, 
but such understanding cannot be of 
advantage to India. It is extraordinary 
that even in t.hese circumstances, some 
of the western powers incline towards 
Pakistan and help it in regard to Ka-
shmir. The Kashmir issue would 
have been solved long ago but for this 
we,tern help to Pakistan. 

So far as we are conecrned, our 
position in regard to Kashmir has 
been repeatedly and clearly stated 
recently in the Security Council by 
my colh,ague, the Minister of Eduoa-
tion. We stand by that position. 

Sheikh Abdullah, who ha, recently 
been released, has made some state-
ments, whk'h I consider. are unfor-
tUU1.ate. I am told that some or the 

i~ n:,oris of these statements are 

I think SMi Mukerjee was very 
angry at the fact that President Are!. 
of I'raq came here in a Pakis1Jand 
plane. I migtht tell him that this made 
us unhappy too, but We could not 
help it. That is to say, we oft'ered him 
our plane to come here. A reply came 
from him that he has already accept-
ed Pakistan's offer to bring him here 
in their. p1ane and he could not get 
behmd !t. We stilI pressed him to 
come in our plane, which We offered 
to send, but he said he cOl1ld not go 
behind his promise to Pakistan. 

Shri Nath Pai: Your alTer mus: have 
gone so late that by that time he had 
accepted Pakisban's offer. 

Shri Jawaharlal Nehru: That is true; 
that is what he S'a'id. Our offer went 
several days before he was to come 
here. He was in. Pakistan before he 
earne to India, as you know and we 
and could not offer him our plane long 
before in Iraq itself; the question did 
not arise. As soon as he iot there, 
ap;;. ;"ntly h" fixed it up. 

Kripalaniji said the other day that 
the Colombo proposals are absolutely 
dishonourable to India. How they are 
so is mor!' than I can. under:;tand. 
Acharya KripaJani seems to think th"t 
we cannot deal with China by our-
selves and therefore, we must allow 
other countries to deal with her in 
other words, give up our i ~  
of action. I do not wish to discuss 
our capacity to deal with China, but 
I thi:nk Acharya Kripalani is under-
estimating it very much when he 
tlhinks that we must hand over the 
defence of India to somebody else; 
and, cier.ta.inly, !handing; aver meaN 
giving up our independence, in sO far 
as that is concerned. It is apparently 
more honourable to him than any 
other mclhod of settling the matter 
ourselves. If Acharya Kripalani has 
react some of the comments on our 
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Sino-Indian conflict in America end 
England he would probably think 
differellitly. 

There is one thing I would like to 
mention. There has been an acoolllllt 
in the press about he Seventh Fleet 
of the United States coming into the 
Indian Ocean. This was referred to 
in this House in answer to questions 
previously and we had said that we 
have not been told or it has not been 
referred to us. Anyhow, they are not 
coming to any of our terriorial waters 
or ports. This time it appears that 
they are coming nowhere near India, 
not to any of our ports or territorial 
wat('l'S but probably ,<;oing to Africa. 
I ('an only express my regret that a 
cruiser which i$ "quipped with nuclear 
weapons went about the Indian Ocean. 

Shri Hem Barua (Cauhati): Sir; on 
a prc'violl':; occasion he ga ve us the 
impression lhal whenever the Seventh 
Fleet of the United States wants to 
enl('r the Indian ~  our Govern-
ment shall bl' inform('d. In this parti-
cular case, We arc not informed but 
tht')' are coming with nuclear weapons. 

Shri Jawaharlal Nehru: It is so that 
we arc not informed. But. according 
to the r('port in the pre,", tll(>v nre not 
coming anyWhere near i~  

Shri II. N, Mukerj." (Caleutta 
Cen1.!'al): Are w(' sending any protest 
against it? 

Shri Rang'a (Chittoor): Why should 
we? 

Shri Jawaharlal Nehru: The ques-
tion of sending a protest will arise, . , 

Shri. H N, Mukerjee: If they are 
hen" according to the press reports, 
and they are carrying nuclear wea-
pons. what are you going to do about 
It? They might be in the Indian ~  
somewhere. 

Shri Jawaharlal Nehru: Indian Oc-
cean is a very big thing. 

Shri H, N. MlIkerJee: l!>t'en so, are 
we recondled to the nuclear weapons 
floating all over the place, sOmewhere 
near India, within the reach of. India! 

Shri Ranga: They are coming hexe 
as friends, Is it not? 

Shri Jawaharlal Nehru: They are 
not coming here at alL 

Shri H. N, Mukerjee: It is only three 
miles of territorial water and it does 
not matter in this instance, ~  

,I ( 
Shri Jawahllrlal Nehru: Territori ;;: 

water, it may not be important, ~  
they are not coming, so far as I ~  ~ 
within hundreds of m:lcs of India, 'W/fL".J ( 
do not like nuclear, weapons comid.3,; ( 
anywhere near IndIa. We have saitt.. , I 
~ \ ~ 

Now, we have to face a terrible 
problem Of the exodus from East iBen-
gal. We must receive all those who 
come here and try to rehabilitate them, 
I hope 1fuat soon We shall put up a 
~ i  Ministry to deal with this prob-
lem. May I, in this matter, repeat 
that terribly bad as this problem is, 
all kinds of stories are sometimes given 
publicity in the press, whkh have lit-
tle basis in fact, and they do much 
harm? The other day there was sor 
story of some girls from East Bengal 
being carried to Arab countries for 
sale there, On the face or it, it was 
an absurd and. fantastic story, Yet, 
I suppose some people believed it 
beD3USe it appeared in print. We have 
received information from our repre-
senta-ii ves that they can fi.OO no trace 
of any truth in it, it is foreign to them 
and it is utterly baseless, 

But I should lik(' to point out the 
dTect Of thesE' things, Somehow this 
story reaChed some of the Arab coun-
tries and there has .b<>en great indig-
nation in the Arab countries that any 
one in India should presume Or should 
say that abducted girls are being sent 
there for sale, So, the House will no-
tic", how these stories .spread and 
cr(,3te impressions which are not good 
for Us. 
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Shri Nath pai: It is because the 
GQvernment functions slowly and hal-
tingly. If only (he Government had 
promptly issued a contradidion after 
it was rt·peated and reproduced in 
two or (hree papers, this rumour rould 
have been stopped once and for all. 
Yet, Government failed to act prompt-
ly in this very delieate and explosivl' 
matter. 

Shri Hem Barua: Even though it 
was in the newspapers, it took gov-
ernment sixteen days to enquire into 
the matter. That is Ihow you function. 

Shri Jawaharlal Nehru: The hon. 
Member will realise that jujst because 
a news item has appeared in the J'f<'ss. 

~  i ~ ~  : ~ ~ ~  
~  ~ f'1\' ~ it ~~ ~  ~  ~ 
ctt '1\'Tfmr '1\'1, 'frrT ~ ~ ifr nr ~ 
!!iT ~  'l\'<: ~  I 

Shri U. M. Trln4i (Mandsaur): Why 
should the Arab countries feel dis-
heartened by this news item? Even 
if such things take place. these activi-
ties are carried on by nefarioUs peo-
"'11' and not at governmental level. 

Shri Jawaharlal Nehru: The thing 
is So absurd, absurd in every way that 
it is difficult to deny even. 

Shri Frank Anthony (Nominated 
Anglo-Indians): Your own Mnisten 
circulate such stories. Your Ministecr-
Of Information and Broadcasting, to my 
horror, circulated an utterly gruesome 
story to us. I tackled him "why do 
you regale us Wlith ·this sort of thing?' 
and he was justifying it ,by sayin.g 
"competition in barbarism". He is YOIl1' 

i~  story-teller. 

Shri Harl Vishnu Kamath : The Mi-
nister of Rehabilitation said "no wo-
man or child is safe in Pakistan"-
these were his exact words. 

The Mini6ter of Works, HOusing and 
~ i  (Stu1 Mehr ChaDd 
Khanna): Wihat I said in tlhis House 
wlIS--'3nd I will repeat it outside-that 

when I went to the Garo Hills and 
Mana, stories of this nature were re-
ported to me. I have never made a 
statement 0'[ that nature .... (Interrup-
tions). 

Mr. Speaker: Order, order. 

Shri Hari Vishnu Kamath: We will 
bring it up later. 

8hri Nath Pai: I hope the Govern-
ment will show more alterness in fu-
ture. 

Shri Jawaharlal Nehru: We have 
every right to ieel angered about 
what is happening in East Pakistan 
and do what we can to help the ~ 

lunate rciugE'es who ~  coming from 
there. But we must not forget that 
somethlllg very hurribJe has happened 
in IndIa too, of which we should be 
thoroughly ashamed-in Orissa and 
Bihar and partly in Calculla. By t.hese 
things we are playing into the hands 
of Pakistan which wanh such troub-
les to happen. 

Shri Hem Barna: Because you fail-
I'd to tak" precautionary measures 
earlier. 

Mr. Speaker: Order, order. Let llS 

hear the reply. 

Shrl Hem Barua: He has been re-
peating this over and over ag;,in-
what has !happened in India. I SDY it 
is because of Government's failure to 
take steps in advance this is happen-
ing. ~~~ ~ ttin 

Shri lawaharlal Nehru: What is he 
saying? I am sorry, I did not catch 
what Shri Hem Barua said. It does not 
matter. 

I think in this matter it is more 
important that we should stop all such 
occurrences in India than any thine 
else. This is vital because otherwise 
we !all into t!tis trap, we play into 
the hands qf Pakistan which wants us 
to do all these ihlngs, Which wants us 
to .give up our secular policy, our 
other policies and thereby justify its 
policies and its position. 
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I have often thought these days of 
Gandhiji, how he would have dealt 
with our existing problems, specially 
those with Pakistan. It is difficult to 
say what he would have advised, pos-
sibly, in the course of the last 15 or 
16 years he might have devised some 
method or other to deal with them. 
But I am sure of one thing, namely, 
that having regard to our ultimate 
aim of peace and friendship with Pa-
kistan, he would not have advised any 
action on our part which should come 
in the way of this. 

Shri Hem Barua: He would have 
advised more ...... (Interruption). 

Mr. Speaker: Order, order. 

Shri Hem Barua: May I draw the 
hon. Prime Minister's attention to the 
statement made by Gandhiji on the 
26th September, 1947? 

Mr. Speaker: No, Sir. 

Shri lawaharla1 Nehru: We must 
keep this ultimate aim in view and 
not be led away by momentary pas-
sions. It is true that at the present 
moment the fate of the minorities in 
East Pakistan bears down upon us 
terribly and we must do all we can to 
help them; but if we do something 
which adds to their troubles and mis-
fortune, that will be neither good for 
the present nor for the future. 

I would beg the House to distin-
guish between two things. One is ~  
we have to take certain steps, how-
ever undesirable they may be and 
however they may bUiI'den us. That 
we have to do. But in taking them 
we must not do anything to create 
an atmosphere which comes in the 
way of any future arrangement bet-
ween India and Pakistan. I would 
have hoped that India and Pakistan 
would be able to come together much 
closer, even constitutionally closer. 
I do not say SO because this annoys 
Pakistan that we are trying to up-
set them. I do not wish to upset 
them; I wish them well, but there is 
no other way for India and Pakistan 
to live except to live at peace. It may 

take years to achieve that; that is a 
different matter. But I believe a new 
generation is rising up in Pakistan 
which looks differently at this prob-
lem than the older generation. I be-
lieve, in East Pakistan spedally, there 
are all kinds of movements which do 
not like these old methods. It :s, 
therefore, particularly unfortunate 
that East Pakistan is a particular!y 
weak spot in the P3kistan chain and 
possibly this is one of the ro:!asons 
why the Palcistan authorities have 
made East Pakistan the special place 
where these atroci1ties have occured 
so as to get East Pakistan tied up 
with these atrocities and to move 
their thinking away from the oth('r 
trends Of thought in East Pakistan. 

I hope that this Home Ministers' 
Conference which has occurred papers 
of which. have been placed before this 
House by our Home Minister will 
resume its meeting soon and will ul-
timately arrive at some conclusion 
whioh will remoVe or lessen this great 
tension that exists. J am sure that our 
Home Minister will agree with me 
that the Home Minister of Pakistan 
who came here struck me as being 
very earnest about it and trying his 
utmost to put an end to these troubl('s. 
Of course, he was tied up by various 
factors and he had to go back by a 
certain date. But I do !hope, at the 
next meeting they will get over the,<, 
difficulties and come to some arrange-
ment and agreement. 

I hoq>e, the House will realise that 
however angry we may get-and we 
have enough reason to get angry-
anger does not solve the problem of 
Pakistan' and Jndi'a. It wi!! never 
solve it, whethpr it is todav or a yNlr 
hence or 10 or 20 years ~  It has 
to be solved on a basis of friends who 
nave fallen out coming together, of 
not agreeing with each other, of dis-
approving of each other occasionally 
but nevertheless remaining frienrls 
and co-operating. That is the only 
way to solve this problem. 

Shri llarl Vishnu Kamath: If they 
will not reciprocate, what shall be? 
That is the difficulty. 
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Shri Jawaharlal Nehru: The hon. 
Member is completely right. We have 
been trying to do that; they do not 
reciprocate. In spite of their not 
reciprocating we have to do it and 
force them to this. 

Shri Hem Darua: How do you force 
them? 

Shri Jawaharlal Nehru: Force them 
psychologically, by having goodwill, 
by showing how we function in our 
country, by putting an example before 
them and their people of good 
behaviour there. 

Shri Hem Barua: They have refus-
ed to learn any lesson from us of 
goOd behaviour. 

Shri Jawaharlal Nehru: I am very 
sorry, the hon. Member has very poor 
opinion of &uman beings and human 
nature. 

Shri Hem Barua: But our unilateral 
goodness is interpreted as cowardice 
by Pakistan. 

Mr. Speaker: Order, order. Let us 
now set a good example. 

Shrl JawaharlaI Nehru: I know the 
people of Pakistan fairly well. I have 
known them in the past, not now. J 
have great respect for them. They 
are very decent folk. Of course, when 
you excite them with religious slo-
gans, nobody remains decent; they 
become brutal. Everybody becomes 
brutal, whether it is the Hindu or 
the Muslim. We have seen what has 
happened in Rourkela and Jamshed-
pur. It is scandalous in the extreme 
that anybody should do what our 
people have done there. This kind 
of a thing does more disservice to 
India than anything that might hap-
pen across our borders and elsewhere 
because that is put in the balance as 
if this is happening on both i ~  
and they are both pretty bad. I hope 
that the worst of this has passed and 
that we shall gradually-it will take 
a little time-get back to more nor-
mal behaviour. 

As for China, tha t is a very diffi-
cult thing we have to face. We have 
to face it by strengthening ourselves, 
which we are doing and which we 
have done to a large extent, and by 
relying on ourselves more and more-
certainly getting help from other 
people but relying ultimately on our-
selves. The moment we give up that 
reliance we are lost. I do not know 
how Acharya Kripalani imagines that 
somebody else, however great the 
power may be, may defend us on our 
borders. Nobody can defend us; not 
the greatest power in the 'world can 
defend our borders except ourselves. 
It is weil to remember this alwnvs 
and to keep our people to remember 
this so that they may not become 
weak and think of, what is called. the 
Maginot line or some such thing and 
th:lt others will help them. 

If I may say so with all respect and 
humility, we must not become too 
self-righteol,;s. We think that every 
evil is being d_,'1e by Pakistan and 
China and that we are completely 
fr('e from any wrong doing. We are 
not free from wrongdoing. In the 
Question Hour many questions were 
asked about intrusions of air space. 
There was some excitement when my 
colleague, Shri Lal Bahadur Shastri, 
~i  that there have been more some-

thing or other. 

An Hon. Member: Aggression. 

Shri Jawaharlal Nehru: As a mat-
ter of fact, the statement that there 
have been more on Pakistan side is 
completely correct, from the point of 
view of the United Nations. The 
United Nations have received comp-
laints of our intrusions from Pakis-
tan and from us about intrusions by 
Pakistan. They have got both and 
they are receiving them constantly 
about these intrusions. The big 
difference is that our intrusions into 
Pakistan do not give rise to questions 
in Parliament; the others do. The 
United Nations' observers give their 
judgment, although as far as I remem-
ber certainly the majority are in our 
favour, a minority i. all:ainst u. too. 
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namely, that we intruded in their 
territory. Those questions do not 
come here. Nobody is interes,,,,d in 
them. 

Shri Hari Vishnu Kamath: Will the 
Prime Minister lay on the Table a 
statement giving those cases where 
it was against us? I can not believe 
it. 

Shri Jawaharlal Nehru: You do not 
believe what? 

Shri ILlri Vishnu Kamath: That 
there are instances when the United 
Nations' military observers' verdict 
went agains us. 

Shri Jawaharlal Nehru: You may 
not believe it, but I am telling yOU 
the fact that of all the charges made 
on most of them the judgment was 
in favour and against Pakistan. 
But there were a good number where 
the judgment was against us, in 
favour of Pakistan. I am talking 
about the United Nations' observers. 
Whether they were true or not is for 
me to say. But these things . . . 

13.00 hrs. 

Shri Hem Barna: We should have 
a statement about that. This is the 
first time that we are told about that. 

Shri Jawaharlal Nehru: I am afraid, 
we are growing very self-righteous 
and we imagine that we are comp-
letely in the right and others are 
in the wrong. That is not a good 
thing. We should always think of 
our wrong actions that we do. That 
is more important than the wrong 
,actions that are committed against us. 
Wrong actions that we do betray our 
mentality, how we think, how we 
Bct, etc. They delude us. They do not 
delude the world. The world gets to 
know all these facts. 

Our publicity is often criticised, and 
rightly so-I do not say it is good 
publicity-but our publicity abroad 
suffers very much from our self-
righteoul attitude. The result is that 

even many of the truthful things that 
we say are sometimes not believed. 
They say, "These fellows are self-
righteous." 

Shri Hem Darua: Why don't you 
put it right? 

Shr! Ran,a: Publicity i. asleep. 

Sllri JawaharlaI Nehru: It I may 
say so, it is Mr. Hem Barua's attitude 
that is the worst publicity for us, foc 
India. 

Sir, that is all. I am grateful to 
the House for the way in which they 
have dealt with this matter. It is a 
really difficult matter. 

Mr. Speaker: Any specific cut 
motions thal I haVe to put separately? 

Shri J. B. KripalanJ (Amroha): I 
did not il1tcrrupt the Prime Minister. 
But thpre are certain personal expla-
nations which I rna)' be allowed to 
sub mil after he has finished. 

Mr. Speaker: Any specific cuI 
motions that I am required to put 
separately? 

Shri Nath Pai: My cut motion No. 
77. 

Shri J. B. Kripalani: may be 
allowed to give my per90nal explana-
tion. 

Mr. Speaker: If he gives that to me, 
then I will decide it. If he sends to 
me some statement, then alone I CaD' 

decide. 

Shr! J. B. Kripalani: Because I did 
not interrupt him, I should lose the 
right of giving personal explanation? 
I have to say only a few words. 

Mr. Speaker: All right. 

Shri J. B. Kripa1u.l: I would only 
request the Prime Minister to read 
my speech a little more carefully. I 
said, we have made i ~ 

itS our principle, as our strategy, as 
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[Shri J. B. Kripalani] 
our tactics. I said that we are a 
belligerent nlltiollll and I also laid 
that we are not militarily aligned 
with any nation. So, I really do not 
understand how I wanted the Prime 
Minister to have any military alliance 
with any other nation. But I do sub-
mit that he himself said, after we 
were at war with China, that now 
non-alignment had a different conno-
t:ltion. 

Mr. Speaker: Any cut motion tha\ 
am required to put separately? 

Shrl Nath Pal: My cut motion No. 
77. 

Mr. Speaker: Any other that I am 
required to put separately? No. Then 
I will put cut motion No. 77 first to 
the vote of the House. 

Shrl Nath Pal: It may kindly be 
read out. 

Another thing is, as the Prime 
Minister said, that I want the defence 
of our country to be left to other 
nations. All that I said iJI that no 
nation today can defend itself with-
out military aid from others. And I 
said that we must recognise that this 
military aid we can get more from 
the West than from Russia. That is 
all. 

Mr. Speaker: The question is: 

"That the Demand under the 
head 'External Affairs' be reduc-
ed to Re. 1." 

[Failure of foreign policy (77)]. 
Let the lobbies be cleared. 

Lok Sabha Dil)ided. 

Division No. 19] 

A lv,rel, Shri 
Batie Shri 
8.gri. Shri 
Baroa, Shri Hem 
Basant Kunwarj, Shrimati 
Bheet, Shri P. H. 
Buta Singh, Shri 
Chaudhuri, Shri T. K. 
Dwivedy. Shri SUTcndranath 
Gayatri Devi, Shrimati 
Gho.h, Shri P. K. 
Gokaran Prasad. Shri 

Abdul Raihid, Bakhahi 
Akkamma Devi. ~ i  

Alva. Shri A. S. 
Alva. Shri jOlchil1l 
Aney. Dr. M. S. 
Aud, Shri Bhagwat Iha 
S.hunath Singh, Shri 
Balabilhn.n, Shrl 
Balmiki. Shri 
[I ... ppa, Shri 
BI!tumatari, Sbri 
Buwant, Shri 
Bhagllvati, Shri 
llhanja Deo, Shri L. N. 
Bhattachuyya. Shri C. K. 
Birendn n.b.dur Sinah, Sh.i 

AYES 

Gounder, Shri Muthu 
Jha. Shri Jogendra 
Kamath. Shri Hari Vi.hnu 
Kapur Singh, Shri 
Kohor, nr. 
Lohi., Dr. Ram Manohar 
Mandai, Shri B· 'N. 
Milani, Shri M. R. 
Mohan Swarul', Shri 
Nllth Pai Shri 
Patoaik, Shri Ki.han 
Rajaram, Shri 

NOES 
Bist, Shri J. B. S. 
Brajeshw8r Prasad, Shri 
Brij Raj Singh.Kotah, Shri 
Chakraverti. Shri P. R. 
Chanda. Shrimati Jyetan. 
Chandragekhllr, Shrimati 
Chandrabhan Singh, Shri 
Chandriki, Shri 
Chaudhuri, Shri D. S. 
Chaudhuri, Shri Sachindn 
Chaudhuri. Shrimati Kamala 
Chlvan. Shri D. R. 
Chovan, Shri Y. B. 
Chavdll, Shrimati Johnben A. 
Chettilr, Shri Ramanathan 
Chuoi 1.a1, Shri 

[I3.II hr. 

Ranga, Shri 
Seth, Shri Bi.hanchander 
Sezhiyan. Shri 
Shashank Maniari. Shrlmatl 
Solanki, Shri 
Swamy. Shri Shivamurthy 
Trivedi. Shri U. M. 
Utiya, Shri 
Vishram Prasad. Shrl 
Yadav. Shri Ram Sewu. 
Yashpal Singh, Shri 

Daljit Singh, Shri 
Da., Shri B. K. 
01', Shri N. T. 
Dalapp., Shri 
Deo Bhani, Shri"P. C. 
Desai, Shri Morarji 
Deahmukh, Shri Shivaii Rao S. 
Dighe, Shri 
i ~  Singh, Shri 

Dubey, Shri R. G. 
Dwivedi. Shri M. L. 
Elayapcrumal, Shrt 
Bring, Shri D. 
Gaira; Singh Rao. Shri 
Gandhi, Shri V. B. 
Gont. Shri Abdul Gb.ni 
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Govtnd Du, Dr. 
<:;uha. Shri A. C. 
Gupta, Shri Shiv ChuBa 
H .... do, Shri Subodh 
Harvani, Shri Ansar 
Hoarita, Shri J. N. 
Heda, Shri 
J odh .. , Shri Tulahid .. 
Jain. Shri A. P. 
Jomlr, Shri S. C. 
J 1111 un.devi, Shrimlti 
Jedhe, Shri 
Jena. Shri 
Jyoohi, Shrl A. C. 
Jyoti.hi, Shri J. P. 
Kabie. Shri Hum.yun 
Kojrolkor, Shri 
Kanungo. Shri 
Kuuthiruman. Shri 
Kedaria, Shri C. M. 
Kei.hins, Shri Ri,bang 
Khadllkar, Shri 
Khan, Shri alman Ali 
Khan, Shri Sh.hnawlz 
Khanna, Shri Mehr Chana 
Khanna. Shri P. K. 
Kindar Lal, Shri 

Kotold, Shri Liladhar 
Kou;llgi. Shri H. V. 
Koya, Shrl 
Kripa Shankar. Shri 
Kriahnamachari. Shri T. T. 
Lalit Sen, Shri 
Laskar. Shri N. R. 
Mahilhi. Shrimati Sarojini 
Malhotra, Shri lnder J. 
Mallick, Shri 
Mansen, Shri 
Maniyangactan. Shri 
Mathur. Shri Hariah Chandra 
Mehdi, Shri S. A. 
Mehrotra. Shri Brai Bihlri 
Mengi I Shri Gopal Oatt 
Minimata, Shrimati 
Mirza. Shri Buar Ali 
Milhra, Shri M. P. 
Mishra, Shri Mahesh Dutta 
Mohanty, Shri G. 
Moh iuddin, Shri 
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Morark .. Shrl 
More. Shri K. L. 
More, Shri S. S. 
Mukane, Shri 
Mukerjee, Shrimati Sharda 
Munzni. Sbri David 
Muthiah, Shri 
Naik, Shri D. J. 
Nonda, Shri 
Nukor, Shri P. S. 
Na".r, Dr. SUlhiia 
Nehru, Shri J owaharlot 
Neaamouy. 8hri 
Niaam. Shrimati Savitri 
Niran;an Lal, Shri 
Pandey, Shri R. S. 
Pant, Shri K. C. 
Para.har, Shri 
Patel, Shrl Chhotubhai 
Patel, Shrl P. R. 
Pati!, Shri D. S. 
Patit, Shri V. T. 
Pnbhaku, Shei Naval 
Pratap Singh, Shri 
Raghunath Singh. Shei 
Raghuramaiah, Shrl 
Raj Bahadur, Shri 
Rajdeo Singh, Shri 
Ram, Shri T. 
Ram Sewu., Shri 
Ram Subhag Singh, Dr. 
Ram Swarup, 8hri 
Ramaswamy. Shri V. K. 
Ramdhani Das. Shrl 
Rananjai Singh, 8hri 
Rane, Shri 
Rao, Dr. K. L. 
Rao, Shri Jaganatb. 
Rao. Shri Krishnamoorthy 
Rao, Shri E. Madhuludan 
Rao, Shri Muthyol 
Rao, Shri Ramapathi 
Rao, Shri Ramelhwar 
Rao, Shri Thirumala 
Ray. Shrimati Renuka 
Reddy, Shri K. C. 
Reddy. Shri Ramakrilhna 

for Grants 

Reddy, Shrimati Yuboda 
Sadhu Ram, Shri 
Saha, Dr. S. K. 
Sahu, Shri Rameahwar 
Samanta. Shri S. C. 
Sanji Rupji, Shri 
Sara{, Shri Sham Lal 
Sen, Shri A. K. 
Shah, Shri Manobonm 
Shakuntala Devi, Sbrimati 
Sham Nath, Shri 
Shoukaraiyo, Shrl 
Sharma, Shri D. C. 
Sharma, Shri K. C 
Shaahi Ranjan, Shri 
Shutri, Shri Lal Bahadur 
Sheo Narain. Shri 
Shivananjappa, Shri 
Siddananjappo, Shrl 
Siddiah, Shri 
Sidheahwar Prasad, Sbri 
Singh, Shri D. N. 
Singh., Shri G. K. 
Sinha, Shri Satya Narayan 
Sinha, Shrimati Ramdulari 
Sinhuaa Sinah, Shri 
Sivappraehalaan, Srui Ku. 
Sonavane, Shri 
Soy, Shri H. C. 
Subbaraman. Shri C. 
Subramanyam. Shri T. 
Sumet Prasad, Shri 
Surendra Pal Sinah, Shri 
Surya Prlsad, Sbri 
Tantia. Shri Ramelbwar 
Thevar, Shri V. 
Thomas. Shri A. M. 
Tiwary, Shri R. S. 
Tombi, Shri 
Tyagi, Shri 
Uikey, Shri 
Ulaka. Shri 
Upadhyaya, Shri Shin Dult 
Valvi, Shrl 
Varma. Shri Ravindra 
Verma. Shri Dalaovind 
Wadiwi. Shri 
Yadav. Shri, Ram Harkh 
Vadvo, Shri B. P. 

Mr. Speaker: The result of the Shri KashI Ram Gupta: 
machine has failed. Division is .. 

The 

Shri Kashi Ram Gupta: Mine has 
not been recorded. 

~  ~  : ~ mq' ~ 

~ ~  :;rTifm ~ i"  ~ ;;it ~ 
~ ~~ I 

Mr. speaker: Probably the Mem-
bers do not recollect that we have had 
the discu5sion earlier. Unless it mate-
rially all'ects .. 

229 (ail LSD-4. 

The result of the Diviaior. is: 
Ayes 35; NOe£ 193 

The motion was negatived. 
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IhrI Ranga: Acharya Kripalani 
did press the button and it did appear 
on it but, unfortunately, afterwards 
80mething happened and it is gone off. 
Are we to understand that his having 
voted for this cut motion . . . 

Mr. Speaker: That statement has 
been recorded. 

Shri Ra.nga: It has not been re-
corded. 

Mr. Speaker: What has been 
brought to me that the machine did 
not work would be recorded here. 

Shrl RanA's: Shri J. B. Kripalani's 
vote is in favour of the cut motion. 

Mr. Speaker: He says that his 
machine first worked and then did 
not work; he says that he wanted to 
vote for the 'Ayes'. That statement 
will be recorded. 

Shri Tragi (Dehra Dun): I would 
like to have your ruling on this 
matter. There are two factors in-
volved. Sometimes, the machine does 
not work, and sometimes it is the 
human error. Will the benefit of 
human error also go to the Member? 

Shri RanI's: Why not? Whatever 
it il. 

Mr. Speaker: I said the other day 
that I would not take into account all 
human failures but I would take into 
account all machine failures, and in 
the first instance I also added that I 
would not take them into account 
unless the result was affected by that 
voting. If the result is affected, cer-
tainly, I shall take human failure also 
into account. 

Shrl Sorendranath Dwlvedy (Ken-
drapara): Has his vote been noted 
anywhere? He wanted to vote for 
the 'Ayes'. He was in favour of the 
cut motion. 

Mr. Speaker: 
said, that the 
recorded. 

That is what I have 
statement will be 

I shall now PUt all the other cut 
raotions to vote. 

All other cut motions were put and 
negatived. 

Mr. Speaker: The question is: 

"That the respective sums not 
exceeding the amounts shown in 
the fourth column of the Order 
Paper be granted to the President 
to complete the sums necessary 
to defray the charges that will 
come in course of payment dur-
ing the year ending the 31st day 
of March, 1965, in respect of the 
heads of Demands entered in the 
second column thereof against 
Demands Nos. 15 to 18 and 115 
relating to the Ministry of Ex-
ternal Affairs.". 

The motion was adoptl!u. 

[The motions of Demands for ~ 

which were adopted by Lok Sabha 
are reproduced belOW-Ed.] 

DEMAND NO. 15-TRIBAL AREAS 

"That a sum not exceeding 
Rs. 14,54,01,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, ~  in respect 
of 'Tribal Areas'." 

DEMAND NO. 16-EXTERNAL 
AFFAIRS 

"That a sum not exceeding 
Rs. 16,99,91,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1965, in respect 
of 'External Affairs'." 

DEMAND NO. 17-DADRA AND 
NAGAR HAVELI AREA 

"That a sum not exceeding 
Rs. 17,22,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
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which will come in course of pay-
ment during the year ending the 
31st day of March, 1965, in respect 
of 'Dadra and Nagar Haveli Area'." 

IJIllMA.ND NO. 18-OTHER REVENUE 
EXPENDITURE OF THE MINI-

STRY OF EXTERNAL 
AFFAIRS 

"That a swn not exceedinji! 
Rs. 7,16,06,000 be eranted to the 
President to complete the swn 

~  to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, Hl65, in respect 
of 'Other revenue ",xpenditure of 
of the Ministry of External 
l.dfairs'." 

DEMAND N'O. 115---CAPITAL OUT-
LAY OF TIlE MINISTRY OF 

EXTERNAL AFFAIRS 

"That a sum not exceeding 
Rs. 1,51,25,000 be Ilranted to the 
Presiden.t to complete the sum 

~  to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1965, In respect 
of 'Capital Outlay of thll Ministry 
of External Affairs'." 

13.12 hrs. 

MINISTRY OF HOME A'!'FAIRS 

Mr. Speaker: We sha!l now take up 
the Demands for Grants under the 
control of the Ministry of Home 
Affairs, for which 12 hours have been 
aliotted. 

Han. Members desirous of moving 
cut motions might send slips indicat-
ing the numberli of the cut motions 
which they want to move at the 
Table within the next fifteen minutes. 

DEMAND NO. 45-MINISTRY OF 
HOME AFFAIRS 

Mr. Speaker: Motion moved: 

"That a sum not exceeding 
Rs. 4,15,61,000 granted to the 
President to complete the sum 

necessary to defray the charges 
which will come in course of pay-
ment during the year endin, the 
31st day of March, 1965, in respect 
of 'Ministry of Home Affairs'." 

DEMAND NO. 46-CABINET 

Mr. Speaker: Motion moved: 

"That a sum not i ~ 

Rs. 42,01,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1965, in respect 
of 'Cabinet'." 

DEMAND NO. 47-WNAL 
COUNCILS 

Mr. Speaker: Motion moved: 

"That a sum nol exceeding 
Rs. 1,16,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 19G5, in respect 
of 'Zonal Councils'." 

DEMAND NO. 4S--ADMINISTRA-
TION OF JUSTICE 

Mr. Speaker: Motion moved: 

"That a sum not exceeding 
Rs. 2,91,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1965, in respect 
of 'Administration of Justice'." 

DEMAND NO. 49-POLICE 

Mr. Speaker: Motion moved: 

"That a sum not exceeding 
Rs. 13,41,85,000 be granted to the 
President to complete the sum 
necessary to defray the charge. 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1965, in respect 
of 'Police'.". 


